Online Single Window System

The Government of NCTD has developed an Online Single
Window System Portal for seamless, expeditious and hassle-free
processing of the payment of professional fee bills of the

Counsels empaneled with the Law Department of GNCTD



Step 1 : The Government Counsels have to log in the portal
through the web portal https://osws.delhi.gov.in



https://osws.delhi.gov.in/

Step 2 : Updating of Profile for Govt. Empanelled Counsel

In Edit Profile Section, a Form for updation of Government Counsel details will be displayed through which a
Counsel can update his profile for further use of this portal.

@ Shirdi Sai Trust X | @ Email: Inbox (607) X

# Home BillDetails v Reports v [EditProfile | Change Password @ Logout

Welcome to Online Single Window System For Payment of Fee bill of Government Counsel

User Details

User Name Abhay Dixit

Designation Panel List

Mobile No 9654452476

Email Id abhaydixit.advocate@gmail.com

Last Successfull Login  14/06/2023 11:06

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concerned departments. NIC will not be responsible for any inaccuracy in

the data on this website.




Form For Addition of Government Counsel

Counsel Details

Name of Government Counsel™ Designation®

Abhay Dixit Panel Counsel(High Court)
Counsel Mobile No.* Counsel Email Id.*

9654452476 abhaydixit.advocate@gmail.com

Counsel Present Address.™

10, LAWYERS CHAMBERS SUPREME COURT OF INDIA, NEW DELHI-110001

Bank Account Details

IFSC Code™ Account Number®

5BIN001711 309393XX85855

Bank Branch Address™®

F 10, MAIN ROAD, KALKAJI , NEW DELHI - 110019

Save Counsel Details

PAN No.*

PAN No

Bank Name™®

Andhra Bank

Contd...

A Counsel has to create his profile
by updating his details like
designation, PAN No, Mobile No,
Email- Id, Present Address and
Bank Accounts Details (IFSC Code,
Account Number, Bank Name,
Bank Branch Address). After
saving the details, his account will
be created on the portal with all
necessary details for use of the
Portal



Step 3 : Add Professional Work Details against the BTF

After the account is created with an updated profile, the Counsel may create the invoice for the work
done by him. He has to start by clicking on “Add work Done in BTF” to add the work completed against
the Brief Transmission Form(BTF) issued to him.

Onﬁmsmdol}v‘mdow&m
‘or
Fee Bill of Government Counsel

# Home Bl Dolads ~ Roporls ~  Edi Prolle  Change Password & Logout

Punding For Subirissssn

Invoico Submied 1o
Department

REGHEEE Quory Ramsaed on invoxs
Email Id

Approved iwoice
Last Succe

Reseciod Invosco



Contd...

e The Counsel shall have
the facility to search the
BTF by BTF Number,

Case Title or Case
#t Home  Bil Details v Govt Counsel v Repors v EdtProfle  Change Password @ Logout Number.

Counsel Name : Santosh Tripathi Designation : Standing Counsef (Civi)  Mobile No. : 9868250806 Email Id.: santoshtripathioffice@omailcom

 If no details are
Form to Search the BTF For addition of Invoice

available with him, he

‘ can also search from the
display of the list of all

BTF Number® Case Thie* Case Number*

the BTFs issued to him in
Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concered departments. NIC willnot be respoasible for any tnaceuracy tn
e dat on hiswebste the drop down menus.




Home Bl Detals ~ Repoets  ~ olile Change Password & Logout

Counsel Name @ Abhay Dixit Designation Fanel Counsel(Migh Court Mobile No. 554452476 Emall 14 abhaydixit agvocatePgma

Form to Search the BTF For addition of Invoice

Search Detalls
Ll Counseld
S.No. Numd Case Numb Case Tille Department Name Departinest Address Name Action
x| 1 C O El SECREY T 3 ab
-~ Ors {do 130054
1 i CCRETAR ¢
5 1 wrviat Mec d MATION b
r= an Ty
L Abh
1 hursh ot Tram - b
< Wayak »

Contd...

* The list of all the BTFs
issued to the Counsel
shall be displayed on the
screen. The Counsel can
add his work on a click
on the link- “Add work
done” in the BTF column

itself.



Add Frotessional Work Detans

Empanslment Typs Of Gowt. counssl™

standing Counsel (Civil) ~
Court for which work is to be done™
High Court hd
S.MNo|Nature of Work Amount|Remarks
i Monthly Retzinership 110030
2 Secretmrial Assistance 30000
3 Drafting of appeal/revision 3500
4 Drafiing of Wit petitions (Chvil and criminal) Suits, arbitration matters etc 7500
L] 0 10%% of fees subject w0 mastimum of Rs|®
CTherkage charge . e
S000/-p=r case
-1 Appearance for Effective hearing:suits,writ petitions, Appeals induding oral applications. Revision B00 Subject to a maximum of Rs.40000/-
petitions.special civil spplication in high court per cass.
7 Aooearance for Mon-Effective hearing:suits,writ patitions,Appeals including oral applications.Ravision 2000 L . = e
o R . Subject to @ maximum of 5 Hearings
petitions,special chil spplicetion in high court
B Drafting of writ petiions Appeal/Revisions! Pleadings/suits, Witen ststements, Rejoindars, Arbitration matters | 2000
= 9 pe P = o - Maximum Rs 10000/-per cas=
Remarks.™

Remarks/Brief Description of Wark

Date of Work Dons™

Work Done Date (dd) mimyyyyy)

Amcunt Claimed by Government Counsal™

0

Upload Supporting Documents for this Work

Kindly

Upload the supporting documents in the PDR/JPG/IPEG Format Only.

Upload Doocuments in POF Format less than 2 ME®

Mo file chosen

Instruction B Error Code to Upload the File

1.File Size Should be less than 2048 KB (Error Code 100)
File Mame Length Should be Less then 20 Characters [No Special Characters Allowed) and all zlghabets are in small case like filename.jpeg
"(Error Code 101)

2. Only JPDF/IPEG/.JPS File Extensicons are allowsd. (Error Code 102)

4, Please wpload a single PDFE/IPEG/IPG file.

Add Work Done

Contd...

e After clicking the “Add work

done”, the portal will take the
user to the form to add the
professional work to create the

invoice.

* The Counsel may add the work

one-by-one by selecting nature
of work from the list along-with
the supporting documents, to
add the bill in invoice. After
filling all relevant details the
Counsel has to click “Add Work
Done” button



Step 4 : Generate and Submission of Invoice by the Counsel

S TS n After adding the work
Deprtmentof L. s & Lgiltive Aflis GNCTD _ S92 done by the Counsel,

# Home BiDetads v Ropords v EdiProfie  Change Password @ Logout

Work Done in the 811
e ooz tem For Payment of Fee bill of Government Counsel h e S ha I I be a b I e to

o generate the invoice

fnvosce Submied o
NS0 Do‘"mm

RUCRIEE (Juary Rasod on Invoice | by CIiCking On

Approved Invoce

Qi o oo “Create New

- 174
Duclagner  Tha ute has boen designed and hosted by NIC and the contents are provaded by concerned departinents. NIC will not be responuible for any saccueacy InVOIce from the

the data on thss website

menu.



Contd...

Online Single Window System * The list of Invoices created

P Bill of G R ot Camad by the Counsel on the basis

of his work done/added by
# Home Bl Delals v Reports v  EdtProle  Change Password @ Logout him shall be displayed on

List of Involces the screen.

At Caw Department Counsel
SNo,  Number Number Case Title Nume Department Address Name
* The Counsel may click Add
| f 427301 haudnanyV/s DAY Mub hool i ATION R

Bills to Generate New

A " . o . APARLTL B nAsYHY 2 - (& mul | °
74 L1016 SHANTI DEVIV/s THE SECRETARY MINMISTRY OF  PW( PWD St Level 8 wng Deth 'nvo|ce
L
D, GRCTD AND 0RS poctt (oot

Dusclamer - Thas sate has been designed and hosted by NIC and the contents are provaded by concered departments NIC wall not be responashie for any maccuracy

the data on thas webaie




Contd...

St etk * The Form to add the

Fee Bill of Government Counsel

professional work to

# Home BillDetals v Reports v EddProfdie Change Password & Logout

° °
Counsel Name : Abhay Dint Designation : Panel Counsel High Court Moblle Mo, : 9654457476 Emall 1d.: abhaydixit advocate@gmall.com th e I nvo I ce WI I I be

Form to add the professional work to the Invoice

Invoice Details

displayed.

B81TF Number 8632 Casa Title Anjall ChaudharyV/s DAV Put School [ampersand] Ors [dot
Case No: 4273018 Subject: Direct 1o reinstate the appeliant in sar ¢
Department EDUCATION Department Address: LD SECRETARIAT, DELMI-110054

Already Added Professional Work

* The Counsel may

Work Done Remarks /Brief Description of
5.No. Designation Professional Work Done Amount

Date Work

Additional L] [ ]

For Adaitional Purchase of Stamp
11/06 1 Secretarial Assistance Mease Chack this 30000 I t. tI I I
Hoa wiit patitions appeals Including aral HeanngEMective sult petition g y

20/02/202 ou Hig! App ppeas writ petition, Revision appeals Including oral spplications 2000

Court petit ation ir oh © t for leave ta appaal in writ petitior

added work done.

Dusclamner - Thas sate has been designed and bosted by NIC and the contents are provaded by concemed departments  NIC wall not be responuble for any macouracy o

the data on this website




Fee Bill of Ge

# Home Bill Detals ~ Reports Edit Profile  Change Password & Logout
Counsel Name Abnay Dixit Designation Pane ) | vigh T Mobile No. : 9654452476 Email 1d.: abhaydixit agvocateQgma )
Invoice Draft View
Invoice No. : 2023/457 Date & | V202
10
AT, DELMI-11 3
MEMO
BTF Number : 8632
Case Number : 42/2018
Case Title : Anjali Chaudhary V/s DAV Public School [ampersand] Ors [dot
S.No, Work Done Professional Work Done Remarks/Brief Description of Work Amount
Date
Drafting of apped ( iditiona ] f aper )
Bank Account Detalls
Bank Name Andhra Bani Account Number 309393XXBSBSS
IFSC Code SSIN 1711 MICR Code © 110011026
Branch Address : F 10, MAIN R D, KALKA EW DELH PAN Number

Disclasmer - This site has beent dessgned and bosted by NIC and the contents are provided by concemed departments  NIC wall not be responmble for any inaccuracy in

the data on thus website

® & m B 9 @

Abhay Dixit
Panel Counsel(High Court)
10, LAWYERS CHAMBERS SUPRIME COURYT OF INDIA, NEW DELMI-110001

1o

Contd...

 The draft invoice will

be displayed.

e The Counsel

generate the bill by

may

clicking the Generate
Bill Button.



Contd...

After the bill is generated,
a message of successful

Hr‘mn‘ Bill Dotads Reports tat Profile  Change Password Logout ge n e rat i 0 n Of i nvo i ce

Counsel Name ;|  Abhay Dixit Deslgnation @  Panel Counsel(Migh Court Mobile No., : 9654452476 Emall 1d.: abhaydit advocateQgmall cor

U with invoice number

Invoice No. : 2021/457/ Oate : 1/06/202) WiII be diSpIaVEd On the

To

FOUCATION
OLD SECRETARIAT, DELHI-110054 Screen.

MEMO
BTF Number : 86320
Case Number : 42/2018
Case Title : Anjal Chaudhary V/s DAV Public School [ampersand] Ors [dot
S.No. Work Done  Prolessional Work Done Remarks/Brief Description of Wark Amount
Date
873021 Dirafting of appeal/revision For Addtional Purchase of Stamp Papers 1500

Bank Account Details



Contd...

 The Counsel then has to

authenticate the invoice by e-

Counsel Name : Szntosh

pathi Designation : Standing Counsel {Civil] Mobile No. : 2868250806 Email Id.: santoshtripathioffice@gmail.com

Signing it. For this he has to click

Invoice Details

e e e L e . °2 )
8TF Number : 57828 Case Title : :f;”" e e e the HE'SIgn a nd Su bm lt buttOn .
Case No: NA Subject: CASE ALLO. NO.3529

el Department Address: Stk LEVEL C-WING,DELHI SECRETARIAT,LP ESTATE, NEW DELHI By th is he Wi " be a b Ie to d igita I Iy

Department :

tovoice Details sign the invoice by entering his

BTF Code 57828 Department LAW, JUSTICE AND LEGISLATIVE AFFAIRS

Case Title ASHOK KANOIJIA AND ORS V/sSHRI KEWAL Subject CASE ALLO. NO.352% e e e
Aadhaar Number. This digital
Invoice No. 2023/257/12 Invoice Date 28/07/2023

Invoice Amount 20000

signature shall be OTP based

Already Added Professional Work in the Invoice

o L3
[5:No]Work Done Date]Designation _____ |Professional Work Done|Remarks/ Brief Description of Work|Amount] ] which will be generated after

El :\31 01/2022 {Standing Counsel [Civil}|Secretarial Assistance |Secretanal Assistance }ZCDCC |Remove from Invo :-:i, e ‘

entering the Aadhaar number.

Professional Work which May be Added into the Invoice

Click Here to Add New Work Done in to the BTF.

R  The Counsel will receive the OTP

Print the generated bill. Print

on his mobile phone.




To

Date : 25/07 /2023

LAW , JUSTICE AND LEGISLATIVE AFFAIRS

8Sth LEVEL C

BTF s ber =

Case Thie :

WING . DELHI SECRETARIAT _LF ESTATE, NEW DELMI

MEMO

T atrpersaeed) LS COramy
LA A0 [ ot] VSSHRT KEwWAL
KLMAS SHARMA AND AN - LR SHARME AN AN

Subject : CASSE ALLD. NO 3531

| S.No. ot | Mrofexsions! Work Domne | Mersarks / Solef Description A ount
Dane Dats | of Wark !

: 1 2opnzsrons | Dralty of Wit petions (Chl and crisrmnal) Sulkts | rafereg of Wek pesmioes | reno -

[Sark Account Detans

EB-'* N e @

| mSitration eIt ers st

Sate Sank of ledis

n:«_cua-:

SSENOOI0OSS >

Sranch Addreas

Validity un.k/noqn

Digrzary <5
T‘%=A L o
Date: 772572

¢ SANTOSH

=
F2:s202 PMm

LOT e 319,

LOYOG SADAN FAT PAMCAND. & £ DEC- FIN 110002

Sartoal Tripati
Standing Counsal [CTivil)
Flat No.S4, Vidhi Apartrmeant, L. Extecslon, Patpargan], New Dalid 210092

Contd...

After the invoice is digitally
signed, it will be displayed

on the screen.

An SMS will be sent to the

Counsel for submission of
the bill.



Step 5: Raising Objection on Invoice by user department

Online Single Window System
For
Fee Bill of Government Counsel If an objection is raised by the

# Home |Invoice v Reporis v Char;ge Password ® Logout d S pa rt me nt aga In St an Invoice
Pending Bill . . . .
: SR ASSITANT Mobile No.: S854100(XXX Email Id.: sandeep.madan217@gmail.com num be r’ lt m ay be seen In

Query Raised
List of Pencess
BTF Department “Query Raised on Invoice” tab
S.No. Code Bill No. Bill Date Name Title Subject

up: 1. .
90368  2023/256/48  09/06/2023  LAW, JUSTICE RAJ KAPOOR SINGH [ampersand]  Services matter under Bill Detalls section and

AND ORS [dot] V/sREGISTRAR Invoice

LEGISLATIVE GENERAL, HIGH COURT OF DELHI

AEFAIRS fompersand] ANR [do then the Counsel can clear the
2 90828 2023{256/24  30/03/2023  LAW, JUSTICE Deepak KhoslaV/sRegistrar Deepak Knhosla Vs Registrar General, High Court of \iaw

AND Generzal, High Court of Delhi Dedhi and Anr. Invoice I d

LEGISLATIVE fampersand] Anr [dot] q ue ry or can u p Oa a ny

AFFAIRS

4/07/2023  LAW, JUSTICE SAMIR GAURAV AND DIRECTION OF LIKE NATURE THEREBY DIRECTING additional documents if requi red
AND OTHERSV/SGOVERNMENT OF NCT  THE RESPONDENTS TO GRANT SIMILAR PAY SCALES  Invoice
LEGISLATIVE OF DELHI AND OTHERS AND GRADE PAY TO ALL THE PETITIONERS AND
AFFAIRS THEIR SIMILARLY SITUATED COLLEAGUES WITH by t h e d e p artment.
EFFECT FROM THEIR RESPECTIVE DATES OF
APPOINTMENT AND TO ALSO EFFECT CHANGE IN THE
ENCLATURE OF THE POST OF ALL THE

EMPLOYEES OF HTE FAMILY COURTS DELHI




Contd...

Forwarded For Further Ation O Relect @ Objection

osws.delhi.gov.in says

Amount is not consistent with OM issued by Deptt. of Law, Objection raised on Invoice.

Particulars did not match with date of hearing, date of preparation &

years from date of last hearing in the case, without obiaining relaxation from the

The nature of

b nen

query/objection can

Please upload the supporting documents in respect of the objection raised.

© be seen in “QUERY
= RAISED” section.

Department Action Trail

S.No. From User To User Action Date Remarks

SANDEEP MADAN , Dealing NOSHAD AHAMAD KHAN, 03/05/2023 PAN CARD NO. REQUIRED

issitant Government Counsel 16:21

2 SANDEEP MADAN, Dealiny 28072023 Query Rectified by Govt. Counsel.
Assitant 17:31
NOSHAD AHAMAD KHAN , SURINDER SINGH, Depariment ~ 30/03/2023 Inovice Submitted by Govt. Counsel.
Government Counsel Administrator 21:11



Step 6: Removing Objection by the Govt. Counsel

Online Single Window System

For ~ The Govt. Counsel ma
Fee Bill of Government Counsel Fraky L

check the objection
# Home BillDetails v Govi.Counsel v Reports v EditProfle Change Password @ Logout

Add Work Done in the BTF

Welcome tg tem For Payment of Fee bill of Government Counsel raised by the

B Create New Invoice
User Detail

Pending For Submission de pa rtment under

User Name D KHAN

Invoice Submited to
Designatiofiz =il ding Counsel(Civil)

Mobile No |

Email Id |

“Query Raised on

Invoice” menu in Bill

Last Succe
Rejected Invoice

Details Section

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concemed departments. NIC will not be responsible for any inaccuracy in

the data on this website.




Contd...
Online Single Window System
For

E%Bﬂldfﬁovémmentcom.l“ 3] can also remove the

e A Government Counsel

objections by a Click on

# Home Bill Detals v  Govt Counsel v Reports v  EditProfile Change Password @ Logout

“Rectify” Link against the

List of Invoices Pending for Submission

invoice showing in the list

BTF Invoice Invoice Invoice
Sho. Code  No. Date Department Name  Title Subject Amount 2 3 ]

of invoices pending for

S787  23/57/5  25[07/2023  LAWJUSTICEAND  CIVIL [ampersand] SESSION COURTS DRIVER CASEALLO, 3500 Rectiy

LEGISLATIVE AFFAIRS  WELFARE ASSOCIATION (REGD)V/SSHRI KEWAL NO.3530 rectification and upload
KUMAR SHARMA AND ANR

the supporting
documents.

Disclamer : This site has been designed and hosted by NIC and the contents are provided by concemed departments. NIC will not be responsible for any maccuracy m

the data on this website.



Additiona
20/02/2023 ‘Standing

Counsel(Civil)

B e Drarti it pt
2 28/02/2023 ‘Standing . N
. : bitra natter
Counsel(Ci ) N matt
~ rbitrati atters ¢
. Drafting of Writ petitions (Civil and criminal) Suits, | S
02 y ' (lerkage charge 7500
tra natter = =
Appearance for Non-
4 20/0 s.Revision | 2000 11700

Effective hearing

Objection Remarks & Uplaod Signed Document

Rectity Objection Remarks®

Choose File ' SamplePDF.pdf

Instruction & Error Code to Upload the File

1, File Size Shoulc be less than 200 KE (Error Code 100)

4. Please upload a single PDF file

s then 15 Characters and all zlphabets are in small case like filename.jpeg (Error Code 101)

d. (Error Code 102)

far =il Kille 8. annaviirae
or ali DIliS & annexures.

Contd...
The Counsel may enter remarks in

support of the objections raised in
“Rectify Objection Remarks” box and
can also upload relevant documents
in PDF format.

When he will click on the button
“Rectify Objection” a pop up message
will come and the rectification on the
objection will be submitted to
concerned officer who has raised
objection. The concerned officer on
his satisfaction either may forward bill
to higher authority or may mark

downward to re-examine the claim.



Step 7 : Tracking of Online Fee Bill

g i e @&¢ A Counsel can also track the

current status of the invoice

Change Password ® Logoast

from the “Track Invoice”

Unar Name & abhay Dinit  DiSstmasencocons il LD SESAMXXXKE  Emall Id:  abhaydit advecate@ginail.com

Track Invoice Status

— tab under “Report” section.

* The list of all the invoices

Jux, TS Gmwee kel oEw - generated by the Counsel

| | | shall be displayed on
clicking the “Search” Tab.

Dusclaamer - Thas site has been designed sad bosted by NIC and the contents are provided by concerned departments NIC will not be responsible for any maccuwracy =
the data oo thas websise




Step 8 : List Pending bills for submission by the Counsel

mmmm
Puﬁnﬂﬁovumcmal

# Home BllDelals v Repols v EditProtle  Chango Password  ® Logout

Add Work Done in the BT1

[ [nvoice Submited lo
Departmeni

Query Rasad on Invoice
Approved Invoice

Repected Invosco

Disclauner - This site has been desymed and hosted by NIC and the contents are provided by concerned departments NIC will not be reaponsible for any maccusacy e

the data on thus websie

The bills “Pending for
Submission” by the counsel
will be displayed under “Bill
Details” section. A Counsel
can then choose to submit
the bills which are complete

in all respects.



Step 9 : Approved/Rejected List of Invoices

One S Wik Sy
Feo Bill o Government Counsel

Bill Dotmis v  Reports v Edd Profle  Change Password @ Logout
Acd Work Done in the BTF
;
Create Now Invoice
Pending For Submission

Invoice Submded o
Department

Query Raised on Invoce

Repected invoico

Dusclasmer . Ths sate has been desygned and hosted by NIC and the contents are provided by concerned departments NIC wall not be responssble for any maccuracy

the data on thus webane

Once the bills are
submitted, a Counsel can
see the bills which are
approved by the
department and which are
rejected by the department
in “Approved
Invoice”/“Rejected Invoice”
tab under “Bill Details”

section.



Processing of Bills by Central Diary of Department

Department of Law, Justice & Legialstive Affairs GNCTD z

W o

Reports v  Change Password @ Logout

User Name : SURINDER SINGH Designation :  JUNIOR ASSISTANT Mobile No. :  SS68XXXXXX Email Id.: sorikhatta.71@dehi.gov.in

List of Pending Bills

BTF Department
S.No. Code Bill No. Bill Date Name Title Subject

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concerned departments. NIC wall not be responsible for any inaccuracy in

the data on this website

Once the bill is submitted, a
list of Invoices received by
the Central Diary of the
Department will be
displayed in the pending bill

section of Central Diary.

The Central Diary shall
forward the invoice for
processing, to concerned
dealing assistant by Clicking

“Fwd. Invoice” link.



Contd...
S * The Central Diary will then

S.No. Work Professional Work Done Remarks/Brief Amount  View Restricted Amount Remarks

forward the bill to concerned

dealing assistant by selecting

Total 7500 0

the dealing assistant’s name.

The remarks if any can be
entered there and the details

shall be saved.

e The Bill after that will be

forwarded to concerned

Department Action Trail

dealing assistant.

S.No. From User To User Action Date Remarks



Processing of Bills by Dealing Assistant of Department

o

Department of Law, Justice & Legislative Affairs GNCTD

# Home Invoice v Reports v  Change Password @ Logout

User Name : SANDEEP MADAN  Designation: SR ASSITANT  Mobile No. @ 9541XXXXXX Email Id.: sandeep.madan217@gmail.com

List of Pending Bills

BTF Department
S.No. Code Bill No. Bill Date Name Title Subject

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concemed departments. NIC wll not be responsible for any maccuracy n

the data on this website.

The list of Invoices received
by the Dealing Assistant of
the Department will be
displayed in the Invoice

section of Dealing Assistant.

The dealing Assistant can
see the invoice for
processing the Dbill by
Clicking “View Invoice” link.



4+

BTF Code 10501 Department
Case Title Sh Mukesh Kumar Subject
Invoice No. 2022/8/4 Invoice Date

Click Mare 1o Viaw the bill signed and uploadsd by the Covarmmeant Counsal

Work Done Details

Details Provided by the Governmen t Counsel
S.No. Work Done Professional Work Remarks/Brief Description of
Date Done Work
1 09/02/2022 Secretanal Assistance Remarks of work

Total

Objection Details

Accepted by the Department

Restricted Amount

2500

Remarks

Please Update

Contd...

The Dealing Assistant will
start processing the bill. He
can enter the remarks if any

and then save the details.

He will then forward the
invoice to next concerned

dealing officer.



Processing of Bills by Dealing Officer (Level-1,2,) of Department

) * List of Invoices received
Online Single Window System
For . by the next Dealing

, Fee Bill of Government Counsel
i e i Officer of the

User Name:  BHARAT PSHAR Designation : SECRETARY LAW Mobile No.:  9910)00(X(X  Email 1d.:  slaw@nic.in D e p a rt m e nt Wi I I b e

List of Pending Bills

[} (]
displayed in the
BTF
S.No. Code Bill No. Bill Date Department Name Title Subject

Pending Bill section of
Dealing Officer.

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concerned departments. NIC will not be responsible for any maccuracy in '| o
the data on this website




4+
BTF Code 10501 Department EDUCATION
Case Title Sh Mukesh Kumar Subject Appeal against the termination of

Invoice No. invoice Date

Click Mare 1o Viaw the bill signed and uploadsd by the Cowmomment Counsa)

Work Done Details

Details Provided by the Governmen! Counsel

S.No. Work Done Professional Work Remarks/Brief Description of Amount View
Date Done Work

1 09/02/2022 Secretanal Assistance Remarks of work

Total 30000

Objection Details

Accepted by the Department

Restricted Ar riks
Please Update
2500

Contd...

The Dealing Assistant
after doing the needful
will then forward the
invoice to the Account
Functionary to vet the
proposal by clicking

“Fwd. Invoice” link.



Processing of Bills by Account Functionary of Department

# Home

User Name :

Invoice +

SANDEEP MADAN  Designation :

List of Pending Bills

BTF
S.No. Code

90822

90822

54366

Disclaimer - This site has been designed and hosted by NIC and the contents are provided by concemed departments. NIC wall not be responsible for any maccuracy in

Bill No,

2023/256/47

2023/256/45

2023/256/42

the data on this website

Reporls v

Bill Date

09/06/2023

09/06/2023

09/06/2023

Change Password

Department
Name

LAW, JUSTICE
AND LEGISLATIVE

AFFAIRS

LAW, JUSTICE
AND LEGISLATIVE

AFFAIRS

LAW, JUSTICE
AND LEGISLATIVE

AFFAIRS

Online Single Window System
For

Fee Bill of Government Counsel

= Logout

SR ASSITANT Mobile No. :  9541XXXXXX Email Id.: sandeep.madan217@gmail.com

Title Subject

Deepak KhoslaV/sRegistarar Deepak Khosla Vs Registarar General, High Court of

General, High Court of Deihi Delhi and Anr.

[ampersand] Anr [dot]
Deepak KhoslaV/sRegistarar Deepak Xhosla Vs Registarar General, High Court of
General, High Court of Delhi Delhi and Ane

{ampersand] Anr [dot)

DIRECTING THE RESPONDENTS TO ENSURE THAT THE
[ampersand] ORS [dot] THERE SHOULD BE EASILY REDRESSAL IN FAMILY
V/sUOI [ampersand] ORS RELATED DISPUTES AND APPOINT PRINCIPLE JUDGE
[dot] IN FAMILY COURT, SOUTH EAST DELH! DISRTICT
COURT COMPLEX.

YASHASAVI SINGH

List of Invoices received by
the Account Functionary of
the Department will be
in the

section of

displayed Invoice
Account

Functionary.

After processing the bill he
will forward the invoice to
the Dealing Officer L-3.



Contd...

-+
BTF Code 10901 Department
Case Title Sh Mukesh Kumar Subject

 Select Forwarded for

Click Mare 1o Viaw the bill signed and gploadsd by the Qowmmmeant Counsa)

Further Action and Name of

Details Provided by the Government Counsel Accepted by the Department e o
Dealing Officer L-3, enter
S.No. Work Done Professional Work Remarks/Brief Description of Amount View Restricted Amount Remarks ’
Date Done Work
1 09/02/2022 Secretanal Assistance Ramarks of work 30000 r 2500 Please Update the re ma rks a nd save
Total 30000 2500

details.

Objection Details

* Bill will be forwarded to
Dealing Officer L-3 for
further action.




Processing of Bills by Dealing Officer (Level-3) of Department

~ * The invoices forwarded
Online Single Window System | to Dealing Officer L-3 of

‘ For
ek the Department will be

displayed in the
User Name:  BHARAT PARASHAR Designation : SECRETARY LAW Mobile No.:  9910)00(X(X  Email 1d.:  slaw@nic.in

Pending Bill section of
List of Pending Bills

BTF

[ J L] [ ]
S.No. Code Bill No. Bill Date Department Name Title Subject Log I n Of Dea I ' ng Offl Ce r
5/06/2023  LAW, JUSTICE AND Deapak KhoslaV/sReqistarar General, Higl Deapak Khosla Vs Registarar Fvd L 3
ATIVE AFFAIRS Court of Delhi [amparsand] Anr [dot) Ganeral, High Court of Delhl and invoice 3 ®

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concerned departments. NIC will not be responsible for any maccuracy in '| o
the data on this website




4+
BTF Code 10501 Department
Case Title Sh Mukesh Kumar Subject
EREE ent Sr
Invoice No. 2022/8/4 invoice Date

Click Mare 1o Viaw the bill signed and uploadsd by the Cowmomment Counsa)

Work Done Details

Details Provided by the Governmen! Counsel

S.No. Work Done Professional Work Remarks/Brief Description of Amount View
Date Done Work

1 09/02/2022 Secretanal Assistance Remarks of work

Total 30000

Objection Details

Accepted by the Department

Restricted Amount

2500

Please |

Remarks

Update

Contd...

After processing the bills he
will forward the invoice to
the Head of Department
(HOD), for approval of the
payment of bill by clicking
“Fwd. Invoice” link.

Bill will be forwarded to
Head of Department (HOD)
for approval.



Approval of Bills by Head of Department (HOD)

Departaient of Lo, Justice & Legislative Affairs GNCTD

Reports v  Change Password @ Logoul

User Name : BHARAT PARASHAR Designation : SECRETARY LAW Mobile No. : 9910KXXXXX Email Id.:  slaw@nicin

List of Pending Bills

BTF
S.No. Code Bill No. Bill Date Department Name Title Subject

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concerned departments. NIC will not be responsible for any maccuracy in

the data on this website.

List of Invoices received by
the HOD of the Department
for approval will be
displayed in the Pending Bill

section.

The HOD will then approve
the bill and has to forward
the invoice to the DDO for
generating sanction, by
clicking “Fwd. Invoice” link.



Contd...

Total 3500 3000

* The HOD will then select
DDO from the drop in

menu. HE will enter the

remarks if any and save the

BHARAT PARASHAR , HOD [Head of Office d 'I
NARESH , DEPUTY SECRETARY LITIGATION [Dealing Officer L2] Etal So

e HOD will then forward the
USONWESRON,)  SANCE NG OUMNI (A | b S o, S bill to DDO for generation
bf Santan:

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concemed departments. NIC wall not be responsible for any inaccuracy in
the data on this website




Processing of Bills by DDO

Online Single Window System
For

Fee BlllofGovernmemt Counsel

User Name : BHUPESH Designation ODDO  Mobile No. : 9888X000OMNX Email Id.: ddoggmail.com

List of Pending Bills

BTF Department
S.No. Code 8ill No. Bill Date Name Tite Subject

AFFAIRS

Disclaimer : This site has been designed and hosted by NIC and the contents are provided by concerned departments. NIC will not be responsible for any maccuracy mn

the data on this website

List of Sanctions to be
generated will be displayed
in the Pending for sanction

menu.

The sanction will be
generated by clicking
“Generate Sanction” link on
the right side of the page.



Remarks

Clerkage charge

+
BTF Code 90822 Department AW, JUSTICE AND LEGISLATIVE AFFAIRS
Case Title Deepak KhoslaV/sRegistarar General Subject Deepak Khosla Vs Registarar General, High L
High C D A
ot
Invoice No. 2023/256/49 Invoice Date 09/06/2023
Status Approved Click Mere To View the bill signed and uplosded by the Government Counsal
Work Done Details
Details Provided by the Government Counsel By the Department
S.No. Work Done Professiona | Remarks/Brief Amount View Restricted Amount
Date Work Done Description of Work
1 20/02/2022 Clerkage charg Clerkage charge 8000 7000
Total 8900 7000

Objection Details

Sanction Details

Department Action Trail

Contd...

e The Sanction Details like
Sanction Date, Sanction
No., Sanction Amount,
Account Head and Financial
Year are to be entered and

the Details can be saved.



Online Single Window System
For

Fee Bill of Government Counsel

User Name = BHUPESH Designation : DDO  Mobile No. : 9BOBXXXXXX Email 1d.: ddo@gmail.com

List of Pending Bills

BTF Department

S.No. Code Bill No. Bill Date Name Title Subject
LAW ATIC SHAL
AND DUGH IT5 AU ORISED Ay ORISED SEC
LEGISLATIVE SECRETARYV/SSHREENIVS SHARMA SHARMA AND ORS
AFFA
LAW CIATI SHAHT
AND ’é[A,I AW THOF
LEGISLATIV VS HARM
AFF
1 ISTI RAJ 1AL T INTE T
! SES
ATIV ORS
LAW, JUSTI AWND C U
AND
LEGISLATIV
LAW, RA f ] OR
AND a2 1GH
LEG o ANR
AFFA

Contd...

e List of Sanctions to be
signed will be displayed in
the ‘Print for Sanction’

section of the page.

e Sanction can be viewed by
clicking on “view” on the

right side of the page.

e Sanction can be signed by
clicking on “sign” on the
right side of the page.



Contd...

PrimtSignedsanctionPDF aspx *® -+

Billldn =y¥K v 7D yotlwei T Zaebh » XA HSanctionne XYHMP/( IukMESSXadl/g

Government of NCT Delhi
Department of Law & Justice

Deifi Secretariat * The Digitally Signed

Sanction No. 20234 Date: 06/03/2023
SANCTION

S t. i I DF
Sanction of Head of Department is hereby conveyed, forincuring an expenditure anc lon In

amounting to Rs.2000 on account of fee bills of NAUSHAD AHMED KHANMNdvocate.
The details of bills are attached.

The sanction has been accorded ni exrcise of the powers delegated by the Finance

[
Department Govt., of NCT of Delhi under object head :Professional Service and in format WIII be
consultation with the accounts functionaries of the department.

The expenditure Iinvolved on the amount would be debitable to the above mentioned head
of the Account for the year 2021-2022 under demand no. 3, Head of Accounts 78956

e
The above said payment Is subject to Audit Observation and recovery of overpayment, If
any, which may be detected at a later stage °

LAW DDO User
AAO

Diganny wgned by BHUPESH CHANDEM PANDE Y
Rodnaor: By DDO
Davty 2023 03 06 04 28 03 0630




Contd...

& C () & oswsdethigovin/Printsignedsanctioned aspx?status=Cqlgp7cBW % 0 & :

Online Single Window System | Digitally Signed Sanction,
For

Fee Bill of Government Counsel Invoice & Supporting
documents will be

submitted with PAO after

printing the same for final

# Home Pending For Sanction  Print Sanction Reports v  Change Password @ Logout

UserName:  BHUPESH Designation:  DDO MobileNo,:  9898X0000(C  EmailId:  ddo@gmall.com

List of Signed Sanction

T ia: iippiligii disbursement/crediting the
63697 NWY26/15  05/0NNB 20234 View Signed Sanct money due on the bill in
115048 03(26/8  W/UNB TS the bank account Of Gouvt.
58084 2023/256/18 06/03/2023 46657

Counsel.

115544 2023/256/20 07/03/2023 45678




Thank you...



